IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:17-03-2026

Date

17.03.2026

MISC.
18677/2026 |17.03.2026 [ 20~ NIRANJAN ROUT .0. Order Dtd. 2026-03- |, pppay
96/2026 10
SEC.
] CRLMC- Order Dtd. 2026-03-
18678/2026|17.03.2026 |- """ |S. CHOUDHURY .0. 13
| WP (C) - Order Dtd. 2026-03-
18679/202617.03.2026 |7/ 20/ |DILLIP SAMAL .0. 0
| CRP- Order Dtd. 2026-03-
18680/2026(17.03.2026 |0 . A. K. BEHERA .0. 5
| WP (C) - SARAT KUMAR Order Dtd. 2026-03-
18681/2026(17.03.2026 o 00 oo oot .0. 13
WP (C) - SARAT KUMAR Order Dtd. 2026-03-
18682/2026|17.03.2026 |00 0 oo (Do .0. 13
WRIT
WP (C) - GHANASHYAM Order Dtd. 2026-03- |BRANCH
18683/2026117.03.2026  |,5097 5006 |MOHANTY -0 13 (DIVISION
BENCH-1)
COURT
WP (C) - Order Dtd. 2026-03-
18685/2026(17.03.2026 | coo000 o K. C. SWAIN .0. gg. s
COURT
WP (C) - Order Dtd. 2026-03— |WRIT
18695/202617.03.2026 | 110.%0 o |J SAHOO .0. gg. 13 ERANCH-1
COURT
WP (C) - Order Dtd. 2026-03- |[WRIT
18696/2026|17.03.2026 |- 0 [B P TANGA .0. gg. 3 R ANCHT
COURT
WP (C) - Order Dtd. 2026-03-
18697/2026 (17.03.2026 |1 00 o0oc|S K SRHU .0. 22. 1
COURT
WP (C) - Order Dtd. 5000-01- |WRIT
18698/2026|17.03.2026 |3, 2" T SWAIN .0. gg. o1 R ANCH-3
COURT
WP (C) - Order Dtd. 2026-03-
18707/202617.03.2026 7427/2026 S. K. LENKA .0. gg. 12
COURT
WP (C) - Order Dtd. 2026-03- |[WRIT
18708/2026|17.03.2026 oo, o0, |S. C. DASH .0. 22. 5 R ANCH-8




COURT

WP (C) - Order Dtd. 2026-03- |[WRIT
18709/202617.03.2026 [ ' - |S. C. DASH gg. 0 R ANCH-8
ABLAPL-  |PRAKASH CHANDRA COURT | der Dtd. 2026-03-
18711/2026(17.03.2026 /20 00 |l 22. 3 BATL-2
COURT
ABLAPIL- Order Dtd. 2026-03-
18712/202617.03.2026  [[22°"  [K SAHOO 22. 0 BATL-1
COURT
BLAPL- Order Dtd. 2026-03-
18713/202617.03.2026 761/2026 PK MISHRA gg. 12
COURT
BLAPL- Order Dtd. 2026-03-
18714/2026(17.03.2026 | /'J0o 0" o MR SAHOO gg. e
COURT
CRLREV- Order Dtd. 2026-03-
18715/2026 [17.03.2026 | " > [P.K.MOHANTY 22. e
COURT
CRLMC- Order Dtd. 2026-03- |CRIMINAL
18716/202617.03.2026 |0 "~ - |B.K.PANDA gg. 3 mrsc
COURT
CRLMC- Order Dtd. 2026-03- |CRIMINAL
18717/202617.03.2026 |- "> . |B.K.PANDA gg. 3 s
COURT
CMP- Order Dtd. 2026-03-
18718/2026 [17.03.2026  |/,"0 P.K.SWAIN 22. 0
COURT MISC.
18719/2026 |17.03.2026 |- 20~ P.K.JENA No. [0rder Dtd. 2026-03= | popny
34/2026 12
23 SEC.
COURT MISC.
18720/2026 |17.03.2026 | 20~ A.K.PANDA No. |Order Dtd. 2026-03- |, popay
398/2025 12
23 SEC.
COURT
CRLMC- Order Dtd. 2026-03- |CRIMINAL
18721/2026[17.03.2026 |-~ . |K.C.PANDA gg. 0 s
COURT
CMP- Order Dtd. 2026-03-
18722/202617.03.2026 |50, |D.K.PANDA gg. 0
COURT
CMP- Order Dtd. 2026-03-
18723/202617.03.2026 435/2026 H.K.MOHANTA gg. 12
COURT
WP (C) - Order Dtd. 2026-03- |[WRIT
18734/2026(17.03.2026  |jooc0" o D. K. DEHURY gg. oc R ANCH-6
COURT
WP (C) - Order Dtd. 2026-03-
18735/2026(17.03.2026 |2 0,000 o |J. SAHOO gg. 0e
COURT
WP (C) - Order Dtd. 2026-03- |[WRIT
18737/2026(17.03.2026 |1 oo 0’0o |J. SAHOO gg. oe R ANCH-]
COURT
WP (C) - Order Dtd. 2026-03- |[WRIT
18739/2026(17.03.2026 | oot |3, SAHOO No. v R ANCH- 6

23




COURT

18740/2026 17.03.2026 25" K. PATRA . Order Drd. 2026m03n R e
18742/202617.03.2026 |, (5" K. PAL §§?RT Order Drd. 202603 R
18743/2026(17.03.2026 ?gé§>5026 MOHANTY §§?RT ?gder btd. 2026-03- gii;CH_3
18745/2026|17.03.2026 ?5;;};026 BHOT §§?RT ?gder btd. 2026-03- g?iECH—8
18747/2026|17.03.2026 f§£§>5026 K. JENA §§?RT ?gder ptd. 2026-03- giiECH—Z
18749/2026|17.03.2026 §§é§>;026 BEHERA §§?RT ggder btd. 2026-05- gii;CH_4
18750/2026|17.03.2026 ?gii;;2025 SAHOO §§?RT ggder btd. 2026-03-
18751/2026|17.03.2026 giégg;zozs K MOHANTY §§?RT ggder btd. 2026-01- gii;CH_7
18753/202617.03.2026 ?géi;;2025 D. PANDA §§?RT ?ider prd. 2026-03- %E%éigION
BENCH-1)
18754/2026 (17.03.2026 §§§S>5026 SAMAL §§?RT f;der brd. 2026-03- gii;CH_7
18756/2026(17.03.2026 |12 (9" SUNDARA §§?RT Order Drd. b0 R 1
18758/2026|17.03.2026 §§§Z>5026 SAHOO §§?RT fgder ptd. 2026-03- gii;CH_4
18760/2026|17.03.2026 225;2026 B. PARIDA §§?RT ?gder btd. 2026-03-
18762/2026|17.03.2026 §g£§>5026 R. ROUTRAY %g?RT ?gder btd. 2026-03-
18763/2026|17.03.2026 §S§§>5026 SAMAL %g?RT ?gder ptd. 2026-03- gii;CH_l
18765/2026|17.03.2026 §$§g>;026 SAMAL §§?RT ?gder btd. 2026-03- EE;ECH_S
18767/2026|17.03.2026 ?gé§>5026 K. NAYAK %g?RT ?gder btd. 2026-03- giiECH—Z
1876872026 17.03.2026 25;2};026 K. JENA ES?RT ?gder btd. 2026-03- gii;CH_3




| | 2 |
COURT
WP (C) - Order Dtd. 2026-03- WRIT
18769/2026(17.03.2026 |70 20" [B. K. SWAIN Tg. 0 ERANCEH
COURT
18770/2026 |17.03.2026 |"EC) - M.R. ROUTRAY No. 2 (Order Dtd. 9999-12-
7826/2026 31
OLD
COURT
WP (C) - Order Dtd. 2026-04- WRIT
18771/202617.03.2026 L ”° [P, C. DAS Tg. 55 R ANCH]
COURT
WP (C) - Order Dtd. 2026-03- WRIT
18772/202617.03.2026 | 5" |S. SAMAL Tg. 0 ERANCH- G
COURT
WP (C) - Order Dtd. 2026-03- [WRIT
18773/202617.03.2026 |, >0 - |S. SAMAL Tg. 0 R ANCHLS
COURT
WP (C) - Order Dtd. 2026-02-
18774/2026(17.03.2026 Lo o [C. R. NAYAK gg. oe
COURT
WP (C) - Order Dtd. 2026-04-
18775/202617.03.2026 |7 020" - |S. MISHRA $2. o
COURT
ABLAPL- Order Dtd. 2026-03-
18777/20261|17.03.2026 1442/2026 DK BEHERA I]\_TS 13 BAIL-1
COURT
WP (C) - Order Dtd. 2026-03-
18778/2026[17.03.2026 (0> |A. K. PANDA TS‘ o
COURT
ABLAPL- Order Dtd. 2026-03-
18780/2026 (17.03.2026 [, =" >0 M PAGAL $2. 3 BATL-2
COURT
18781/202617.03.2026 |“BLAPL- HK PATRA No. 3 |Order Dtd. 2026-03-
1437/2026 13
OLD
COURT
18782/2026|17.03.2026  |PBLAPL- A PATTANATK No. 3 [0rder Dtd. 2026-03-
1435/2026 13
OLD
COURT
WP (C) - Order Dtd. 2026-03- |[WRIT
18784/2026(17.03.2026 ;- 20,0 [P K MISHRA ggb 3 11 R ANCH2
COURT
18785/2026(17.03.2026  ‘BLAPL- RR NAYAK No. 3 Order Dtd. 2026-03-
1433/2026 13
OLD
COURT
18788/2026|17.03.2026  |CONTCT B S SWAIN No. 3 (Order Dtd. 2026-03- | mpypr
6151/2025 16
OLD
COURT
18789/2026 |17.03.2026  |CONTC™ H K PATRA No. 3 [0rder Dtd. 2025-08-
3201/2025 01
OLD
COURT
WP (C) - Order Dtd. 2026-03- WRIT
18791/2026(17.03.2026 g, oo ) |S R SETHI No. 3| ERANCH_S
OLD
[18792/2026[17.03.2026 |[ABLAPL-  |B SINGH [COURT |order Dtd. 2026-03- [BAIL-1




1441/2026 NO. 313
OLD
COURT
ABLAPIL- SURYA NARAYAN Order Dtd. 2026-03-
18794/2026(17.03.2026 [/ 2o 0o |l No. 3% BATL-1
OLD
| WP (C) - COURT |order Dtd. 9999-12- |WRIT
18795/202617.03.2026 |3, 020,000 |B K PATI wo. 9l R ANCH2
WP (C) - COURT |Order Dtd. 2026-03- |[WRIT
18797/202617.03.2026  |yg02 7,000 B K PATI vo. o h1 R ANCH-4
WP (C) - COURT |Order Dtd. 2026-04-
18799/202617.03.2026 |( o) o [B K SETHI vo. 9 l13
WP (C) - COURT Order Dtd. 2026-03-
18801/202617.03.2026 |, &), o |S R SETHI vo. o he
COURT
WP (C) - Order Dtd. 2026-04- |[WRIT
18802/2026[17.03.2026 |/ /0)7 0 o |A MOHANTY 28. 3 R ANCH-
WP (C) - COURT |Order Dtd. 2026-04- |[WRIT
18803/202617.03.2026 [} o200, D K NAIK v, o loe R ANCH-2
WP (C) - COURT |Order Dtd. 2026-04- |[WRIT
18804/2026(17.03.2026 |7 2> . M R SAHOO vo. 9 |20 R ANCH-3
WP (C) - COURT Order Dtd. 2026-03-
18805/2026[17.03.2026 |5 >0, |K K NAYAK wo. 9 lie
WP (C) - COURT Order Dtd. 2026-03— [WRIT
18806/202617.03.2026 |7 0000 K K NAYAK v, o he RANCH-S
WRIT
WP (C) - COURT Order Dtd. 2026-03- [BRANCH
18807/2026(17.03.2026 |7 oo/ 0 . |S DASH v, o he (DTVISTON
BENCH-2)
WP (C) - COURT Order Dtd. 2026-03— [WRIT
18808/2026(17.03.2026 700 |S S PRADHAN vo. 1120 R ANCH-8
FAO- COURT |0rder Dtd. 2026-03- [M1SC:
18809/202617.03.2026 |,50" .. |G D MALLICK vo. 1| APPEAL
SEC.
FAO- COURT |0rder Dtd. 2026-03- [1SC:
18810/2026|17.03.2026 D K MOHANTY € : APPEAL
60/2019 NO. 1|11
SEC.
COURT
CRLREV- Order Dtd. 2026-04-
18811/202617.03.2026 |/'c.o 00 M.K.SWAIN TS. 1
WP (C) - COURT |Order Dtd. 2026-03- |[WRIT
18812/202617.03.2026 |go >0, |G C JENA vo. 1 |0 R ANCHT
COURT
CRLREV- Order Dtd. 2026-04-
18813/202617.03.2026 155/2026 S.PANDA TS. 21




COURT

18814/202617.03.2026 ggég;;2023 I o. fidef Dtd. 2026-03- WRIT
18815/2026 17.03.2026 ?gégé;2025 S DAS %g?RT ?gder Dtd. 2026-03- Wiz
18816/2026 17.03.2026 S???gg; S.R.SINGH §§?RT ggder Dtd. 2026-03-

18817/2026 |17.03.2026 ?gég;;2025 S DAS %g?RT ggder Dtd. 2026-03-

18818/2026|17.03.2026 fg£§>5026 N.SAHOO §§?RT ggder Dtd. 2026-03- giiECH—Z
18819/2026/17.03.2026 §§§84?2025 K S SAHOO §§?RT ?zder Dtd. 2026-03- WRIT
18820/2026 |17.03.2026 §g£g>5026 K C PANDA §§?RT gzder Ced. 2026-0 mr
18821/2026 17.03.2026 25;8;;026 T SWAIN §§?RT ﬁzder Dtd. 2026-03-

18822/2026/17.03.2026 ?géi>5026 G ROUT %g?RT ?ider Dtd. 2026-03- WRIT
0. G P O
18824/2026(17.03.2026 §g£§>5026 N. SAHOO §§?RT fgder Ptd. 2026-03-

18825/2026|17.03.2026 25;2};026 b PANDA %g?RT ?zder Dtd. 2026-03- giiECH_S
18826/2026 17.03.2026 ggég;;2023 P K JENA ;g?RT Order Drd. 2026-03- wRiT
18827/2026|17.03.2026 ?gég>;026 5. K. PATT §§?RT ggder Dtd. 2026-05- WRIT
18828/2026|17.03.2026 ?523;;2024 T BAG §§?RT ?gder Dtd. 2026-03- Wiz
18829/2026|17.03.2026 25{31;2023 A MOHANTY §§ZR§ 2gder Dtd. 2026-03- Wiz
18830/2026(17.03.2026 fg§§>;026 G. R. PATRA voo 3 ?zder ptd. 2026-03- R s

OLD
18831/2026/17.03.2026 ?5232;2024 D SAMAL oo 3 ?gder btd. 2026-03- R s

OLD




COURT

WRIT

WP (C) - Order Dtd. 2026-03- |BRANCH
18832/2026(17.03.2026  |go, o0 ¢ (B. MOHANTY ggb 3 1% (DTVISTON
BENCH-2)
COURT
WP (C) - Order Dtd. 2026-03- |WRIT
18833/2026(17.03.2026 | ] o270, P CH DASH no. 3.7 RANCH-1
OLD
COURT
WP (C) - Order Dtd. 2026-03- WRIT
18834/2026(17.03.2026 |- 0o Lo |J R NAYAK no. 3|7 RANCH-§
OLD
COURT
WP (C) - Order Dtd. 2026-03- |WRIT
18835/202617.03.2026 | 00> o |S DHIR No. 3¢ ERANCH-
OLD
COURT
18836/2026|17.03.2026 | ONTC- SANDIPANI NAYAK No. 3 |Order Dtd. 2026-03-
1208/2026 13
OLD
COURT
18837/2026|17.03.2026  |CONTCT S SAHOO No. 3 [0rder Dtd. 2026-03-
6412/2025 16
OLD
COURT
CRLA- Order Dtd. 9999-12-
18838/202617.03.2026 |- "0 |P.N.NAYAK gg. 0
COURT
CONTC- M/S.GOPTNATH Order Dtd. 2026-03-
18839/2026(17.03.2026 |Zouooo o |ofoo gg. >
COURT
CMP- Order Dtd. 2026-03-
18840/2026(17.03.2026 | ;077 |K.SAHOO gg. i
COURT
CONTC- Order Dtd. 2026-03-
18841/2026(17.03.2026 |57 o [C R NAYAK gg. e
COURT
18842/2026/17.03.2026  |SONTC~ P K JENA No. [0rder Dtd. 2026-03= . urpypr
70/2026 os 16
COURT
18843/2026(17.03.2026 | CONTC~ D K MOHANTY No. |Order Dtd. 2026-03- | mpypr
76/2026 s 16
COURT
18844/2026(17.03.2026  |CONTCo D K MOHANTY No. |Order Dtd. 2026-03- |, mpypr
132/2026 o~ 16
COURT
18853/2026(17.03.2026  |CRLAT P. K. DAS No. 2 |Order Dtd. 9999-12-
664/2025 31
OLD
COURT
18854/2026(17.03.2026  |CREMC~ G. SAHOO No. p [0rder Dtd. 2026-03-
787/2026 16
OLD
COURT
CRLMC- Order Dtd. 2026-03- |CRIMINAL
18855/202617.03.2026 |- o5 o M. R. SAHOO No. 2 0% nise
OLD
WP (C) - COURT |Order Dtd. 2026-03- |WRIT
18856/2026(17.03.2026 745172026 |G+ R+ PATRA NO. 6 26 BRANCH-8
] WP (C) - COURT |Order Dtd. 2026-03- |WRIT
18857/2026(17.03.2026 |7, '> o, [G. R. PATRA o, 6 be ERANCH_S




18858/2026 |17.03.2026 ?gé§>5026 K. PARIDA ES?RZ ?gder Dtd. 2026-03-
18859/2026 |17.03.2026 f$;§>5026 K. PARIDA court ?gder Dtd. 2026-03- wRIT
18860/2026 17.03.2026 55é3>5026 K. PARIDA COURT ?gder Dtd. 2026-03- RIT
18861/2026|17.03.2026 §§é§>5026 R. SAMAL ES?RZ ggder Dtd. 2026-03- giiECH_5
18862/202617.03.2026 ?géi;;2024 R. SAMAL ES?RE ?gder ptd. 2026-03-
1886372026 17.03.2026 2543};026 D. BISWAL ES?RE ?gder Dtd. 2026-03- WRIT
m18864/2026 17.03.2026 fgég>5026 D. BISWAL ES?RE ?gder Dtd. 2026-03- giiECH—2
m18865/2026 17.03.2026 fgé§>5026 D. BISWAL ES?RE ?gder btd. 2026-03- giiECH—2
18866/2026(17.03.2026 5 (S)° . IROHAN NAIK COURT [order Dtd. 2026-03- [WRIT
18867/2026|17.03.2026 ?gé§>5026 SATYABRATA SAHOO §§?RT Order Dd. 2026-03-
18868/2026(17.03.2026 ggég;;2025 J. DEHURY §§?RT ?zder Dtd. 2026-03- %§§§§§ION
BENCH-1)
18869/2026(17.03.2026 ?gég;;2025 SUVENDU BARIK §§?RT Order DEd. 2026-03- T
18870/2026|17.03.2026 Tgégi;2025 SUVENDU BARIK §§?RT gzder Dtd. 2026-03- giiECH—G
18871/202617.03.2026 §g§5/2025 DILLIP SAMAL §§?RT ?gder Dtd. 2026-03-
18872/2026 (17.03.2026 ??%253;025 SIBA PRASAD SAHOO §§?RT ?gder Dtd. 2025-03-
18878/2026|17.03.2026 38232526 g LT MANMLTH §§?RT ?gder btd. 2026-04-
18879/2026|17.03.2026 2%;/2025 G.JAYASINGH §§?RT gider Dtd. 9999-12-
18883/2026(17.03.2026 22?52626 K.DAS §§?RT ?Eder Dtd. 2026-03-




COURT
18887/202617.03.2026 |[BBLAPL™ o pauL No. 3 [0rder Dtd. 2026-03-
943/2026 13
OLD
COURT
18888/2026|17.03.2026 | “BLAPL- AMLAN SHAKTI PAUL No. 3 [0rder Dtd. 2026-03-
1440/2026 13
OLD
COURT
18889/2026|17.03.2026  |°LAPL- P SAHOO No. 3 [0rder Dtd. 2026-03-
926/2026 13
OLD
CRLMC- COURT |Order Dtd. 2026-04-
18890/2026(17.03.2026 |0 (G.SUNDARA o e loe
BLAPL- COURT |Order Dtd. 2026-03-
18892/2026(17.03.2026 |/ [P SAHOO o, ¢ la
CRLMC- COURT |Order Dtd. 2026-03-
18893/2026(17.03.2026 | g o0, [U.DAS o, 6 3
BLAPL- COURT [Order Dtd. 2026-03-
18894/2026(17.03.2026 |g2 [P SAHOO o, 6 la
BLAPL- COURT |[Order Dtd. 2026-03-
18895/2026(17.03.2026 |,/ [RK MALLICK o 6 lio
BLAPL- SATYANARAYAN COURT [Order Dtd. 2026-03-
18896/2026(17.03.2026 |, o |0 o, 6 he
BLAPL- COURT |[Order Dtd. 2026-03-
18897/202617.03.2026 |, />0 |SC BISWAL o, e he
BLAPL- COURT |[Order Dtd. 2026-03-
18898/2026(17.03.2026 [/~ |S BARIK o 6 lhe
BLAPL- COURT |Order Dtd. 2026-03-
18899/20261(17.03.2026 236/2026 RANJIT MOHANTY NO. 6116
BLAPL- COURT |[Order Dtd. 2026-03-
18900/202617.03.2026 |, |DP DASH o, e he
BLAPL- COURT |Order Dtd. 2026-03-
18901/2026(17.03.2026 |, -0 . |PK MOHANTY o, 6 he
BLAPL- COURT |Order Dtd. 2026-03-
18902/2026|17.03.2026 |, o |SK NAYAK o, 6 he
BLAPL- COURT |Order Dtd. 2026-03-
18903/202617.03.2026 g " |GB PARIDA o, e he BAIL-2
] BLAPL- COURT |Order Dtd. 2026-03-
18904/2026(17.03.2026 oo, 0, MK MOHANTY o, ¢ he BATL-2
] BLAPL- COURT |Order Dtd. 2026-03-
18905/202617.03.2026 |goo 0, |BS SWAIN o, e he
[18906/2026(17.03.2026  [BLAPL- BK DAS [COURT |order Dtd. 2026-03- [BAIL-2




998/2026 NO. 6 |16
BLAPL- COURT |Order Dtd. 2026-03-
18907/2026|17.03.2026 |’ ° . |S CHOUDHURY vo. 6 e BATL-2
] WA- COURT |Order Dtd. 9999-12- |WRIT
18908/2026(17.03.2026 |(57 . -, |P C MOAHNTY v, 1 APPEAL
| BLAPL- COURT |Order Dtd. 2026-03-
18909/2026|17.03.2026 |’ " |B BEHERA v 1 he
] BLAPL- COURT |Order Dtd. 2026-03-
18910/2026|17.03.2026 |17 S0 . |B DAS vo. 1 he
WP (C) - COURT |[Order Dtd. 2026-03- |WRIT
18911/2026(17.03.2026 (o' . [BHOJRAJ SETH vo. 11 R ANCH-3
BLAPL- COURT |[Order Dtd. 2026-03-
18912/202617.03.2026 |'Jo "0 R SETHI vo. 1 he
| BLAPL- COURT |Order Dtd. 2026-03-
18913/202617.03.2026  |/'Joo, 0, |C SAMAL v, 1 he BATL-2
WP (C) - COURT |[Order Dtd. 2026-03- |WRIT
18915/2026[17.03.2026  |go /2> 0, o M MOHANTY vo. 1|16 R ANCH-S
WP (C) - MANAMOHAN COURT |Order Dtd. 2026-03-
18916/2026|17.03.2026 7404/2026 |PATTANAYAK NO. 1 |16
] BLAPL- COURT |Order Dtd. 2026-03-
18919/20261(17.03.2026 395/2026 RN PANDA NO. 1 16 BATL-1
BLAPL- COURT |order Dtd. 2026-03-
18920/202617.03.2026 |0, |A MOHANTY v, 1 he BATL-1
BLAPL- COURT [Order Dtd. 2026-03-
18921/2026|17.03.2026 | S0 o [KS SAHOO vo. 1 he
BLAPL- COURT |Order Dtd. 2026-03-
18922/20261(17.03.2026 771/2026 N MALLICK NO. 1 16 BATL-1
BLAPL- COURT |[Order Dtd. 2026-03-
18923/202617.03.2026 | o~ o |AK MOHANTY vo. 1 he
BLAPL- COURT |Order Dtd. 2026-03-
18924/2026(17.03.2026 | 205 o MR SAHOO v 1 he BATL-1
BLAPL- COURT |Order Dtd. 2026-03-
18925/2026(17.03.2026 |20 M MOHANTY vo. 1 he
WP (C) - COURT |[Order Dtd. 2026-03- |WRIT
18926/2026|17.03.2026 |S. >'° . [B C PANDA vo. 1ha R ANCH-
WP (C) - COURT Order Dtd. 2026-03— [WRIT
18928/2026(17.03.2026 |, 2" . B C PANDA v 1 he R ANCH-1
COURT MISC.
18929/202617.03.2026 §§8;2017 S C D DASH NO. 2 ?gder Dtd. 2019-10- |1 oppar,
OLD SEC.
[18930/2026(17.03.2026 [wp(C)- N C SAHOO ICOURT |Order Dtd. 2026-03- |[WRIT




304/2026 NO. 2|13 BRANCH-2
OLD
COURT
WP (C) - Order Dtd. 2026-03- |WRIT
18931/2026(17.03.2026 |1¢ )~ |H SUNDARA No. 2 (7% o NCHLS
OLD
COURT
18933/2026|17.03.2026  |°LAPL- S MOHAPATRA No. 2 (Order Dtd. 2026-03-
981/2026 16
OLD
COURT
WP (C) - SOUMYA RANJAN Order Dtd. 2026-03-
18934/202617.03.2026 oo ) SO Tg. o
COURT
WP (C) - Order Dtd. 2026-03- |WRIT
18935/2026(17.03.2026 |30 )" . IDILLIP SAMAL Tg. P o eHo1
COURT
WP (C) - Order Dtd. 2025-12- |[WRIT
18936/2026(17.03.2026 | )= ()7 P N NAVAK gib 3198 o eEoa
COURT
WP (C) - Order Dtd. 2025-12- [WRIT
18937/2026(17.03.2026 ()2 107 |KSTTISH No. 3 7% o eE_a
OLD
COURT
WP (C) - Order Dtd. 2026-04- |WRIT
18938/202617.03.2026  nc i )70 o |C SAMAL §2. o o CHT
COURT
WP (C) - Order Dtd. 2026-03- |WRIT
18939/2026(17.03.2026 |1 2)> |p. K. MISHRA Tg' P g
COURT
WP (C) - Order Dtd. 2026-03-
18940/2026(17.03.2026 |50 )" T BAG Tg. o
COURT
WP (C) - Order Dtd. 2026-05- |WRIT
18950/202617.03.2026 1 (07 |3, SAHOO TS. o o NCH4
COURT
WP (C) - Order Dtd. 2026-03-
18954/2026(17.03.2026 |50 07 k. C. pANDA Tg. o
COURT
WP (C) - Order Dtd. 2026-05- [WRIT
18957/2026(17.03.2026 |52 7 lu. P. BAG Tg. o o eE_a
COURT
WP (C) - Order Dtd. 2026-02- WRIT
18959/202617.03.2026 |0 ) B. DAS Tg. 0 o NCHLS
WP (C) - KANGALI CHARAN COURT |nrder Dtd. 2026-03- |WRIT
18960/202617.03.2026 423/2026 BEHERA I:\L](ZD. 16 BRANCH-2
COURT
WP (C) - Order Dtd. 2026-03- |WRIT
18961/202617.03.2026 |50 0)° . |B. DAS Tg. o o CH_ 6
COURT
18966/2026 |17.03.2026 | T BAG No. p [0rder Dbtd. 2026-03-
104/2026 17
OLD
COURT
WP (C) - Order Dtd. 2026-04- |WRIT
18983/2026(17.03.2026 |5015)° o R. c. ROUT no. [ o CHA1

12




COURT
18989/202617.03.2026 |[PBLAPL™ lne auatn c.o. |no. 3 Order Dtd. 2026-03= 15, .5 »
1189/2026 16

OLD
COURT
18994/2026(17.03.2026 [LELAPL™ np pash c.o. |no. 3 Order Dtd. 2026-03-
3254/2026 17
OLD
CONTC- Order Dtd. 2026-03-
18684/2026|17.03.2026 |Soio o0, |MANAS PATI GENERAL 13
WP (C) - Order Dtd. 2026-03-
18686/2026(17.03.2026 |, >° ", MANAS PATI GENERAL 05
WP (C) - Order Dtd. 2026-03-
18687/2026|17.03.2026 | oco 00, |AKHAND GENERAL 13
WP (C) - Order Dtd. 2026-03- |[WRIT
18688/2026 (17.03.2026 |, . oo |RKHAND GENERAL 13 ERANCH-3
18689/2026(17.03.2026 |WE ()~ SABYASACHT PANDA |GENERAL Entire Document
SY 8663/2006
RPFAM- SOUBHAGYA KUMAR Order Dtd. 2025-11-
18690/202617.03.2026 |7 000 o oo GENERAL e
ABLAPL- Order Dtd. 2026-02-
18691/202617.03.2026 | 0770 - |ASHWARIYA DASH GENERAL 1 BATL-2
WA- PRASANNA KUMAR Order Dtd. 2026-03- |WRIT
18692/2026 |17.03.2026 | co0 o000 |l GENERAL T ADDEAL
WP (C) - Order Dtd. 2026-03- |WRIT
18693/202617.03.2026 |00~ 0 . [B.K. DAS GENERAL 05 R ANCH-2
WP (C) — Order Dtd. 2026-03-
18699/2026 |17.03.2026 |37 0" o |MANAS PATI GENERAL 13
CONTC- Order Dtd. 2026-03-
18700/2026|17.03.2026 |7 00 |MANAS PATI GENERAL T CONTEMPT
ABLAPL- RADHARAMAN DAS Order Dtd. 2026-03-
18701/2026 |17.03.2026 |/ o0 o |k GENERAL T BATL-2
BLAPL- RAJENDRA NARAYAN Order Dtd. 2026-03-
18702/2026(17.03.2026 | /o o0 o [2oon GENERAL e
BLAPL- RAJENDRA NARAYAN Order Dtd. 2026-03-
18703/202617.03.2026 278/2026 ROUT GENERAL 16 BAIL-1
BLAPL- RAJENDRA NARAYAN Order Dtd. 2026-03-
18704/2026(17.03.2026 | "0 o0 o [Zoun GENERAL e BATL-1
ABLAPL- PRASANNA KUMAR Order Dtd. 2026-03-
18705/202617.03.2026 [/ 20 o i GENERAL e
BLAPL- Order Dtd. 2026-03-
18706/2026|17.03.2026 |- . |UMA SHANKAR PATEL GENERAL e BATL-2
18710/2026|17.03.2026 |FA-37/1972 LROD KUMAR GENERAL Entire Document
MISHRA
[18845/2026(17.03.2026 [wp(C)- BINAYAK PRASAD  |GENERAL | lOorder Dtd. 2026-03- [WRIT




7790/2026 |MOHANTY 12 BRANCH-5
18847/202617.03.2026 |02 (5" N GENERAL Order brd. 2026-03-
18848/202617.03.2026 |02 (517 88 AR GENERAL Order Dtd. 2026-03- WRIT
18849/2026(17.03.2026 ?fégé;2024 MANOJ KUMAR RANA |GENERAL ?;der btd. 2025-09- giiECH_6
18850/2026 (17.03.2026 ?2;22;2022 MANOJ KUMAR RANA |GENERAL ?;der ptd. 2025-09- gi;;CH_7
18851/2026(17.03.2026  |St o L AP ATRA [CENERAL Ordex brd. 2026-03
18873/2026|17.03.2026 ?géié;2025 MANOJ KUMAR RANA |GENERAL ?ider btd. 2025-09- giiECH—S
18874/2026(17.03.2026 |5t o BE T KOMAR - lgENmRar, order brd. 2026703
18875/2026(17.03.2026 ?gé;£523 MANOJ KUMAR RANA |GENERAL ?gder btd. 2025-09- gii;CH_2
18876/2026 (17.03.2026 ?5;?;;2025 DIOHALDAD CHANDRA Gengrar, ?gder btd. 2026-03-
|18877/2026(17.03. 2026 e p02a g LEAD CHRNDEA gpnmrar Order brd. 2026-03
11888172026 17.03. 2026 25;22;2024 JASPREET KAUR GENERAL ggder Dtd. 2026-03-
~18882/2026 17.03.2026 ?Eégé;2025 MANOJ KUMAR RANA |GENERAL ggder Dtd. 2025-03-
18884/202617.03.2026 §§£82;2025 MANOJ KUMAR RANA |GENERAL ggder ptd. 2025-09- gii;CH_B
18914/2026|17.03.2026 §T§;2026 SURYAKANTA PALAI |GENERAL gider Dtd. 2026-02-
18917/2026(17.03.2026  |oovon, o [oeE 20 S GENERAL Jrder Drd. 2026703
18918/202617.03.2026 §§§252626 ASHWARIYA DASH  |GENERAL ?;der btd. 2026-03- Igprp g
18927/2026 |17.03.2026 §§é§;;2024 e GENERAL Annexure
l1g032/2026|17. 03. 2025 ?géSé;zozo giiHALLAD CHANDRA | o NERAL ?gder btd. 2026-03- giiECH_5




CRLMC- Order Dtd. 2026-03-
18941/2026(17.03.2026 783/2026 BASUDEV BARIK GENERAL le
WP (C) - RANGADHAR .
18944/20261(17.03.2026 22629/2024 |SATAPATHY GENERAL Rejoinder
WP (C) - RANGADHAR
18945/20261(17.03.2026 20629/2024 SATAPATHY GENERAL Counter
WP (C) - ) WRIT
18947/2026|17.03.2026 17139/2018 MANOJ KUMAR RANA |GENERAL Entire Document BRANCH-4
BLAPL- Order Dtd. 2026-03-
18963/2026|17.03.2026 31/2026 SHIBAM MAHARANA |GENERAL 16
WP (C) - Order Dtd. 2025-11- |WRIT
18964/2026(17.03.2026 12438/2022 MANOJ KUMAR RANA |GENERAL 5 BRANCH-8
18694/2026|17.03.2026 |FA-50/1949 [R.K.BEHERA GENERAL Sgder Ptd. 1955-02-
CRLMC- Order Dtd. 2026-01-
18724/2026|17.03.2026 266/2026 N.PANDA GENERAL 55
WP (C) - Order Dtd. 2026-01- |WRIT
18725/20261(17.03.2026 38639/2021 R.K.SAHU GENERAL 15 BRANCH-2
BLAPL- Order Dtd. 2026-03-
18726/2026(17.03.2026 1427/2026 B.BEHERA GENERAL 16
CONTC- Order Dtd. 2026-03-
18727/2026(17.03.2026 15272026 B.BEHERA GENERAL 16
WP (C) - Order Dtd. 2025-11- |WRIT
18728/20261(17.03.2026 33131/2025 G.NAYAK GENERAL 20 BRANCH-3
WP (C) - Order Dtd. 2026-03- |WRIT
18729/2026(17.03.2026 30443/2023 S.K.SAHOO GENERAL 11 BRANCH-3
ABLAPL- Order Dtd. 2025-07-
18730/2026(17.03.2026 5100/2025 S.K.SAHOO GENERAL 17 BAIL-1
| BLAPL- Order Dtd. 2026-03-
18731/2026(17.03.2026 1037/2026 J.R.NAYAK GENERAL le
] ABLAPL- Order Dtd. 2026-03-
18732/202617.03.2026 1476/2026 J.R.NAYAK GENERAL 16
] CRLMC- Order Dtd. 2025-08-
18733/202617.03.2026 2898/2025 P.R.SWAIN GENERAL 05
WP (C) - Order Dtd. 2026-03- |WRIT
18736/20261(17.03.2026 7977/2026 P.R.SWAIN GENERAL 16 BRANCH-4
WP (C) - Order Dtd. 2026-03-
18738/202617.03.2026 312/2026 M.K.PANI GENERAL 16
] WA- Order Dtd. 2026-02- |WRIT
18741/202617.03.2026 2026/2025 R.K.BISOI GENERAL g APPEAL




WP (C) - Order Dtd. 2026-03- |[WRIT
18744/2026|17.03.2026 |/ 070 |D.SAMAL GENERAL 05 ERANCH-2
WP (C) - Order Dtd. 2026-03- |[WRIT
18746/2026|17.03.2026 |55 g; 50, M.K.PANI GENERAL 16 BRANCH-8
WP (C) - Order Dtd. 2026-03- |[WRIT
18748/2026|17.03.2026 |5 75 o M.K.PANI GENERAL e ERANCH-3
CRLMC- Order Dtd. 2025-08-
18752/2026|17.03.2026 2900/2025 P.R.SWAIN GENERAL 05
| WP (C) - Order Dtd. 2026-03- |[WRIT
18755/2026|17.03.2026 |, 00000, |J.R.NAYAK GENERAL 1 BRANCH-1
BLAPL- Order Dtd. 2026-03-
18757/202617.03.2026  [\'o, "0 o |M.K.PANI GENERAL i BATL-2
CRLMC- Order Dtd. 2026-02-
18759/2026(17.03.2026 |2/c0 o |P.K.MISHRA GENERAL e
WP (C) — Order Dtd. 2025-10-
18761/2026|17.03.2026 |, 090, [P.K.SHAIN GENERAL e
WP (C) - Order Dtd. 2025-10- |[WRIT
18764/202617.03.2026 |, ro' o 0 o |P. K. SWAIN GENERAL iy BRANCH-5
WA- Order Dtd. 2026-03-
18766/2026 (17.03.2026 | oo oo, |P.K.SWAIN GENERAL 05
WP (C) — Order Dtd. 2024-06-
18776/2026|17.03.2026 |, 22" o [P.K.SHAIN GENERAL o1
ABLAPIL- Order Dtd. 2024-11-
18779/2026(17.03.2026 [ 0070 ) |P.K. SWAIN GENERAL 1
MACA- Order Dtd. 2025-05- [LSC-
18783/2026|17.03.2026 P.K.MISHRA GENERAL raer : APPEAL
755/2009 09
SEC.
| CONTC- Order Dtd. 2026-03-
18786/202617.03.2026 | /-0 0 |A.K.DAS GENERAL 13 CONTEMPT
MISC.
18787/2026|17.03.2026  |-20~ P.K.SWAIN GENERAL Order Dtd. 2023-03- [ pppay
80/2023 29
SEC.
| ABLAPI,- Order Dtd. 2024-11-
18790/2026|17.03.2026 |7 00 © [P.K.SWAIN GENERAL 1
| CONTC- Order Dtd. 2025-12-
18793/2026|17.03.2026 o, o |R.SAMAL GENERAL e
] WP (C) - Order Dtd. 2026-03-
18796/202617.03.2026 91407/2025 R.K.BARIK GENERAL 11
] BLAPL- Order Dtd. 2025-08-
18798/2026(17.03.2026 | /=" R.K.BARIK GENERAL 1 BATL-1
| CONTC- Order Dtd. 2026-01-
18800/202617.03.2026 |o),0 o [R.SAMAL GENERAL 13




] CRLMC- JYOTT RANJAN Order Dtd. 2026-03-
18852/202617.03.2026 600/2026 NAYAK GENERAL 16
] CRLREV- Order Dtd. 2026-02- |CRIMINAL
18880/2026|17.03.2026 o0 0o N.K.JAIN GENERAL 23 EEVTSTON
| CMP- Order Dtd. 2026-03-
18885/2026 (17.03.2026 |, o, |DEBASIS MISHRA GENERAL 5
| CRLMC- Order Dtd. 2026-03-
18886/2026(17.03.2026 |0 oo . |DEBASIS MISHRA GENERAL 13
| CRLMC- Order Dtd. 2026-03-
18891/2026(17.03.2026 |00 -0, |DEBASIS MISHRA GENERAL 3
| WP (C) - Order Dtd. 2025-12-
18942/2026 |17.03.2026 |5 oc, 50, |S ADHIKART GENERAL 15
| WP (C) - Order Dtd. 2025-12-
18943/2026(17.03.2026  |co00 0o, |S ADHIKARI GENERAL 15
| WP (C) - Order Dtd. 2025-12-
18946/2026(17.03.2026 |7 o000, |S. ADHIKARI GENERAL 15
| BLAPL- Order Dtd. 2026-04-
18948/2026 (17.03.2026 [ S, 0o [M.K.SWAIN GENERAL oc
| CONTC- Order Dtd. 2026-03-
18949/2026 |17.03.2026 |c o000 o [B.D.BISWAL GENERAL 13
WP (C) - Order Dtd. 2025-01- |WRIT
18951/2026|17.03.2026 |,-o 3" o [R.K.BARIK GENERAL " R ANCH-4
WRIT
WP (C) - Order Dtd. 2025-04- |BRANCH
18952/2026 |17.03.2026 oo~ o |R.SAMAL GENERAL o5 (DTVISTON
BENCH-2)
WP (C) — Order Dtd. 2026-03-
18953/2026 |17.03.2026 |- 0”0 o |P.K.JENA GENERAL oc
WP (C) - Order Dtd. 2012-02-
18955/2026 (17.03.2026 |, ,¢/000g |P-K-JENA GENERAL e
WP (C) - Order Dtd. 2026-03-
18956/2026 |17.03.2026 o o200 . |J.P.KAR GENERAL e
oJc- Order Dtd. 2004-12-
18958/2026 |17.03.2026 |17~ oo |P.K.NAYAK GENERAL S Potition, Annexuce,
WP (C) - Order Dtd. 2025-12- |WRIT
18962/2026 (17.03.2026 |J ¢ ¢ oo c|P S DAS GENERAL oa R ANCHT
WP (C) - Order Dtd. 2026-03-
18965/2026|17.03.2026 |50 -0, R K DEHURY GENERAL e
WRIT
WP (C) - Order Dtd. 2026-03- |BRANCH
18967/2026|17.03.2026 |50, 000, R K DEHURY GENERAL e (DTVISTON
BENCH-1)
WP (C) - Order Dtd. 2026-03-
18968/2026|17.03.2026 |0 o0, R K DEHURY GENERAL e
[18969/2026(17.03.2026  [wp(C) - R K DEHURY GENERAL | lorder Dtd. 2026-03-




2907/2026 16
] BLAPL- Order Dtd. 2026-03-
18970/202617.03.2026 |50 o < [R K DEHURY GENERAL e BATL-2
| WP (C) - SAROJ KUMAR Order Dtd. 2026-03-
18971/2026|17.03.2026  |oocco 0 o |onhrpa GENERAL i
WP (C) - Order Dtd. 2026-02- [WRIT
18972/202617.03.2026 |52, <" |D.K.MOHANTY GENERAL 23 R ANCH—6
FAO- SAROJ KUMAR Order Dtd. 2026-03- [L5C-
18973/2026|17.03.2026 | S0 o0 o |oanTon GENERAL i APPEAL
SEC.
cMP- Order Dtd. 2026-03- |[WRIT
18974/2026|17.03.2026 | S0 . |P BASTIA GENERAL 13 ERANCH-6
WP (C) - Order Dtd. 2026-03- |WRIT
18975/2026|17.03.2026 5ol o - |A.K.MISHRA GENERAL 1 R ANCH-T
ABLAPL- Order Dtd. 2026-03-
18976/2026 |17.03.2026 |20 " oo |[PRASANJIT BEHERA |GENERAL 4
CONTC- Order Dtd. 2026-03-
18977/202617.03.2026 |70 70 |PRASANJIT BEHERA |GENERAL T
| CONTC- Order Dtd. 2026-03-
18978/2026(17.03.2026 | -0 . [PRASANJIT BEHERA |GENERAL T CONTEMPT
MATA- Order Dtd. 9999-12-
18979/202617.03.2026 |, >0 P.C.MISHRA GENERAL 3
ABLAPIL- BIJAY KUMAR Order Dtd. 2026-03-
18980/2026 [17.03.2026  |Jcc o0o¢ [pmnmra GENERAL 1 BATL-2
CONTC- Order Dtd. 2026-03-
18981/2026|17.03.2026 | 20-70 0 o [N.K.ROUT GENERAL T
CMP- Order Dtd. 9999-12-
18982/2026 |17.03.2026 |, 505 |S J BISWAL GENERAL 3
WRIT
WP (C) - Order Dtd. 2026-03- |BRANCH
18984/2026|17.03.2026 |c, = . [RAKESH SAHOO GENERAL e (DTVISTON
BENCH-2)
CMP- Order Dtd. 9999-12-
18985/2026 |17.03.2026 |, /0" o0, |P.NAYAK GENERAL 3
WP (C) - Order Dtd. 9999-12- |[WRIT
18986/202617.03.2026 |3 oo’ 0 o IN.K.ROUT GENERAL 1 BRANCH-3
WRIT
WP (C) - Order Dtd. 2026-03- |BRANCH
18987/202617.03.2026 o0 -, . [BISWAMITRA RANA |GENERAL e (DTVISTON
BENCH-1)
] CRLREV- Order Dtd. 2025-12-
18988/2026 |17.03.2026 | o500 |D.K.JENA GENERAL 10




CMP- Order Dtd. 2021-03- |WRIT
18990/2026 [17.03.2026 | -0 . S.S.JENA GENERAL 15 R ANCH-T
] WA- Order Dtd. 2026-02-
18991/2026(17.03.2026 |0 oo, |P.K.SWAIN GENERAL 20
CMP- Order Dtd. 2019-12- |WRIT
18992/2026 (17.03.2026 |, -0 o0 o |S.S.JENA GENERAL 3 R ANCH-T
WRIT
WP (C) - Order Dtd. 2025-09- |BRANCH
18993/2026 |17.03.2026 oot o0, |A.K.JENA GENERAL e (DTVISTON
BENCH-1)
CRLMC- Order Dtd. 2014-09-
18995/2026(17.03.2026 |70 Lo M/S.M.A.ALL GENERAL 08
WP (C) — Order Dtd. 2025-06-
18996/2026(17.03.2026 |-, o [R SAHOO GENERAL e

N I C (Software Team)



